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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
AT NEW DELHI

ORIGINAL APPLICATION NO. 229 OF 2013

IN THE MATTER OF;
Giriraj Parikrama Sanrakshan Sansthan & Ors. ... Applicants

-VERSUS-

Department of Environment & Forest & Ors. ...Respondents

I, Deepak Kumar S/o Sh. Gauri Shankar Singh aged about 54

years, presently posted as Principal Secretary, Department of
Urban Development, Govt. of Uttar Pradesh do hereby solemnly

affirm and declare as under:

1. I am posted on the above-mentioned post and in such
capacity, I am conversant with the facts and circumstances of the

case and as such competent to swear this affidavit.

2.  The captioned application is pending adjudication before this
Hon’ble Tribunal wherein compliance of order dt. 04.08.2015 and
subsequent directions are being adjudicated upbn. A personal
affidavit was filed by me on 3.3.2020 before this Hon'ble Tribunal

in compliance of order dt. 13.02.2020,giving out details of action

23048

Scanned with CamScanner



taken in compliance of directions no.3, 4 and 5 contained in order

dated 4.8.2015.

3.
also present in compliance of the directions dated 13.2.2020, this

Hon’ble Tribunal was pleased to interalia pass following direction

That upon hearing of the matter on 4.3. 2020 when I was

“On discussions in respect of compliance of
directions no. 3, 4 and 5, it has transpired
that there are still some areas in respect of
which the compliance remains to be done by
adopting a method which is suitable and
feasible in accordance to the position at the

site.

Therefore, we direct the Learned Principal
Secretary, Department of Urban Development to
have a meeting with all the concerned officers
of the local administration and the Secretary
as well as other related officers of Pollution
Control Board. The suggestions which have been
made by the Learned Counsel for Pollution
Contrel Board, in respect of collection of
sewage of some houses and its practical
difficulty, should also be taken into account
while determining the issue. A feasible and
long-run solution needs to be evolved so that
proper method of collecting and treating of
sewage is laid down. The exercise should be
done by 25th March, 2020.

The Learned Principal Secretary is to take a call on all the issues
discussed with him today and file a personal affidavit giving out long-
run solution for dealing with the problems of cxiting sewerage
network in the area. The affidavit should be filed before the next date

of hearing, with an advance copy to the other side.”

Y
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4. That in compliance of direction dated 4.3.2020,a meeting of all
concerned officers was held on 6.8.2020 where all the issues were
discussed for expeditious compliance of the directions of this
Hon'ble Tribunal. The meeting could not be held earlier due to
COVID pandemic crisis. The minutes of the meeting are enclosed
herewith as Annexure -1.

5. That in the meeting dated 6.8.2020, progress of compliance of
direction no 3,4 and 5 were discussed and issues raised by UP
Pollution Control Board regarding feasibility of septage collection
from houses situated in very narrow lanes was also deliberated in
detail. The Status and decisions taken in the meeting are

summarized below for kind perusal of Hon'bleTribunal :

No

Direction of

Hon’ble Tribunal

Compliance
Status/ Action

Taken

Remark

direction No 3 *
Interceptors

should be
constructed and
sewage generated
in the area should
be diverted to

STP. Residents

Complied.  All
1820 houses
along with other
structures with
in catchment
area of existing
sewerage net

work, covering

A
discharge of
about 1.8
MLD through
existing
sewerage
network is

being

h
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may be directed |about 40% part |treated in
to take sewage|of Govardhan |existing STP
connection. A|Nagar Palika, | of 2.76 MLD
punitive action | have been | capacity.
may also be|connected to
recommended existing
against residents | sewerage
for violations /| network
discharge of [through house
sewage on roads / | connections
water bodies through  State

funds

amounting to

about Rs 4.17

Crore.
DRirection No.4 - | Tenders for | As per
The areas along|execution of a|{report of UP
the Parikrama | sanctioned Jal Nigam
Marg, which have |project of Rs (Annexure -
not been provided (3.3 Crore for 2) The

with sewerage
system should be

provided with

septage
management
from septic

execution of
sewerage

network

b
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sewer lines and

suitable sewage
treatment facility
should also be

provided. -

tanks of house
holds in wun-
sewered area
have already
been called.

work is
proposed to be
completed in
next 6 months,
subject to kind

permission from

Hon’ble
Tribunal.
A DPR for
sewerage
scheme for un
sewered area
has also been
prepared.
As an interim
measure, Nagar
Palika has .

scheme in
un sewered
area  pose
serious

challenge of
laying sewer
in narrow
lanes (1.2-
im wide)
and the cost
works out to
be very high
(Rs 2.15
Lakh/ house
hold) as
compared to
septage

management
cost (Rs
0.055 Lakh
per house

hold). UP Jal

Nigam  has

|

b
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issued public.

notice

prohibiting open
dumping of
septage from
septic tanks

( Annexure -3)

area in

' about 300 m

| examined

reported

that in
Goverdhan
and
Radhakund

town the

which 37
narrow

lanes of
width 1 to
1.5m  and

length 40 m-

exist. Report
of a team of
UP Jal Nigam
( Annexure -

2) which

the solution

to issue

raised by

b
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UPPCB
regarding
viability of
collection of |
sewage from
houses  in
narrow lanes
was also
discussed
including
option for
using
extended
suction hose
pipe and it
was finally
decided in
the meeting
that matter
may be
referred to
NEERI  for

| specialized

b
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expert
opinion to
decide upon
techno-
ecohomic
viability of
providing
sevirerage
net work
and options
for septage
collection
from houses
in narrow

lanes.

Rirection No.5 -
Facilities for
collection of MSW
and its proper
disposal should be
made for disposal
of MSW.  where

collected MSw

It is submitted
that towns of
Goverdhan and
Radhakund are
Nagar
Panchayats
headed by an

Executive

b
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may be disposed
off as per MSW
(Management and
Handling) Rules,
2000.

Officer. The
entire work
from door to
door collection
and disposal of
municipal solid
waste in
accordance with
rules has been
entrusted to an
organization

namely Muskan
Jyoti with which
a written

contract has

also been
executed by
Nagar

Panchayats. It
is submitted
that door-to-
door collection

of municipal

b
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solid waste from
both towns has
commenced. A
land bearing
Khasra No.
212/13 and 211
admeasuring
1.566 hectare
situated at
revenue village
NeemGaon,
Tehsil
Goverdhan,
District Mathura
has been
identified and
earmarked for
management of
waste. The
dumping ground
is proposed on
this parcel of

land. The e-

Ly
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tender for
construction of
proposed plant
has been
invited. The
construction of
boundary wall
and approach
road is in
progress. The
segregation of
waste is also
been carried
out. In terms of
the contract,
pursuant to
segregation, the
bio-degradable

waste is being
converted into
manure  while
the segregated

non-bio-

8
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8059

degradable
wéste shall be
sent for
recycling. The
requisite fund to
the tune of 1.82
ot (approx.)
has beenl
released. The
Pictures of
ongoing
construction
work are
attached
herewith as

Annexure-4

. 6. That about 2.88 mld untapped/untreated waste water of
" Govardhan and Radhakund Nagar Panchayat empties in Pentha
drain through small local drains, before it falls in to Goverdhan
drain which falls in river Yamuna. The BOD of Goverdhan drain
has been measured and found in the order of 22mg/| to 40 mg/I.
However, Local body has already been directed to ensure bio

remediation of Goverdhan drain in compliance of directions

h,
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passed by Hon'ble Tribunal in the matter of OA 628/ 2018 and

decisions of NMCG and CPCB.
7. That it Is submitted that HonDle Tribunal may kindly allow

Implementation of Septage management Scheme as per
sanctioned project. The U P Jal Nigam/ Urban Development Deptt
has been dsked to place, upon receipt, the advise of NEERI on
sewerage scheme for un sewered areas of Govardhan and
Radhakund Nagar Panchayat for kind perusal and consideration of
Hondle Tribunal before its implementation. A copy of letter
written to NEERI In this regard is enclosed as Annexure-5.

BRAYER
The Honble Tribunal may kindly take the above affidavit on

record and pass further order/ orders as deemed fit in the facts
and circumstances of thelcase. 4\}
DEPONENT
VERIFICATION
1, the above named deponent do hereby verify that the contents

_ of the above stated paras are true and correct to my knowledge

and bellef based on officlal records and No part bf It Is false and

I

DEPONENT

nothing material has been concealed therefrom.
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sewer line was formulated for which a sum of
Re417.50 Lakhs hed been determined. Su
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5 In the proposed piped network of sewerage,
there are approximately Ten Percent (10%)

Urben Government of Uttar Pradesh
has resolved .to proceed with the already sanctioned
has been
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.Therefore, we direct the Learned Principal Secretary, Department of Urban

Development to have a meeting with all the concerned . officers of the local
.Control Board. The suggestions which have been made by the Learned Counsel for
Pollution Control Board, in respect of collection of sewage of some houses and its
practical difficulty, should also be taken into account while determining the issue.
A feasible and long-run solution needs to be evolved so that proper method of

administration and the Secretary as well as other related officers of Pollution
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collecting and treating of sewage is laid down. The exercise should be done by 25th
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Anmexuye.—2

Caiall- Plesu.matbury gmaticom

Office Of The Project Manager,

SR R

U.P. Jal Nigam, Mathura
wmerno G L7 MGT 0A2af293 / 16 020 8 [ge.
STATUS OF LANES
Sr.No. Name of Town Total No. Lane No. Of narrow fanes with width 1.00
WL 3T —
i Gonfdhan 251 . | 5
2 7 Radhakund 281 ; 32
Total 532 | 37 )

- - —— e

T

roject Manager
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AVnexuye -4 3072

Pictures of Ongoing construction of approach road and waste
management facility for Goverdhan&Radhakund

Scanned with CamScanner



3073

Scanned with CamScanner



28
3074

Scanned with CamScanner



3075

Scanned with CamScanner



Scanned with CamScanner

30%6



31
3077

Scanned with CamScanner



Scanned with CamScanner

3078



Avnmexuye - 5

Telegram : Jal Nigam Telephone - 0522-2202780
0522-2201331
E-mail-ceganga_upjin@yahoo.in Fax - 0522- 2622508

UTTAR PRADESH JAL NIGAM

6 RANA PRATAP MARG, LUCKNOW 226001

Letter No: - G- 94- /022- 0!-#?”;020, Dated - 24 .08.2020
To,

Director,

CSIR-National Environmental Engineering Research Institute,

Nehru Marg, Nagpur 440020

Maharashtra

Subject- Difficulties in laying Sewer line in narrow lanes of Goverdhan Town, Mathura (U.P).

Dear Sir,

In reference to the subject matter, it is to inform that Mansi Ganga, a holy lake in
Goverdhan Town, district Mathura is situated in the center of the town. The topography of the
town being sloping towards the lake results in flow of domestic sewage into the lake. In order to
address the issue of pollution in the lake through domestic waste, following proposals are under
consideration:

1. Transport and treatment of domestic sewage through Fecal Sludge Treatment Plant (FSTP).

2. Laying of sewer network, connecting the household through house connecting chambers and
treatment of collected domestic sewage through sewage treatment plant.

Upon review of the feasibility of the implementation of above proposals, it is observed
that in eventuality of not constructing Septic Tank by few households due to constraint of space,
the sewage will flow through open drains. In context of second alternative, it is observed that in
old part of the city the lanes are narrow, as such the desired gradient, to ensure self-cleansing
velocity in sewer line, cannot be provided.

In view of above findings and discussions at Government level, GoUP has directed U P
Jal Nigam to have expert opinion from National Environmental Engineering Research Institutue
(NEERI) to arrive at permanent solution to address the issue of pollution in the lake through
domestic waste.

You are therefore requested to recommend permanent solution of tapping domestic
sewage of households, located on narrow lanes in Goverdhan.

Yourg Si ly,

mww

(S. K. Rai)
S. E. (Ganga)

Endors t No. and Date — As A

Copy to the following for information and necessary action please._: .

1. Principal Secretary, Urban Development Department, GoUP.
2. Managing Director, U. P. Jal Nigam, Lucknow.
3. Chief Engineer (Agra Zone) Uttar Pradesh Jal Nigam, Agra.

b

S.E. )
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